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Bilaspur project should be linked with river 
Chambal to have more water in Ramgargh 
reservoir to supply it to Jaipur. 

(vII) Need for taking steps to meet 
the acute drinking water 
shortage In Bundelkhand 
(Uttar Pradesh) 

SHAI AAM SAJIWAN: (Banda): Mr. 
Deputy-Speaker, Sir, drinking water prob-
lem in the 5 districts of Banda, Hamirpur, 
Jhansi, Lalitpur and Jalaun of Bundelkhund 
region in Uttar Prades~ has become quite 
grim. Wells, tanks, ponds, rivers and rivulets 
in that region have dried up. People have left 
their houses and are running helter skelter in 
search of water. The Central Government 
has not provided adequate financial assis-
tance to the Uttar Pradesh Government to 
meet its acute shortage of drinking water. 
The State Government is unable to solve 
this problem by making temporary and per-
manent schemes with its own resources. To 
combat this great natural calamity the Cen-
tral Government should take initiative and 
provide them financial and technical assis-
tance with the formulation of temporary and 
permanent drinking water schemes. A large 
number of hand-pumps and tubewells should 
be provided there. On humanitariangrounds, 
this work should be given top priority. 

There is a great discontent and resent-
ment among the general public as no effec-
tive action has beer taken to solve the acute 
shortage of drinking water there. 

Therefore, immediate steps should be 
taken in this regard. 

(vIII) Need for replacing the pres-
ent Chembur Telephone 
Exchange In Bombay with 8 
new telephone exchange 
immediately 

SHRIMATIJAYAWANTINAVINCHAN-
ORA MEHTA (Bombay North East): Mr. 
Deputy Speaker, Sir, ChembuT Telephone 
Exchange i.e. exchange Code No. 52 is 
quite old. Despite the transfer of many lines 
of this eXChange to the eXchange Code No. 

-552- and -555- there is still heavy traffic load 
on this exchange. 

As per the present scheduled of the 
Mahanagar Telephone Nigam, Chumbur 
Telephone Exchange is proposed to be 
replaced by a new Telephone Exchange in 
the year 1991-92. The telephone services in 
this area are in a very bad shape, so this 
exchange should be replaced at the earliest 
i. e. in 1990-91 itself. It is proposed to replace 
three more exchanges in the Bombay city 
during 1990-~1. There should be some 
changes in this schedule and the Chembur 
Telephone Exchange should be given top 
priority. 

Meanwhile the following telephone 
exchanges and levels should be transferred 
to the nearest telephone exchanges:-

1. Pastorn Sagar area should be 
transferred to Ghatkopar tele-
phone exchange, that is. ex-
change Code No. <1511" or "512". 

2. Basant Park, Charai and Vijay 
Vihar area should be transferred 
to Sunder Apartments, Gulab 
Park Mankhurd Telephone Ex-
change, that is, exchange Code 
No. "556" "555" or "551". 

3. Chunabhatti area should be 
transferred to Sayan telephone 
exchange, that is, exchange 
Code No. "407" and "48". 

I would request the hon. Minister of 
Telecommunications to take necessary steps 
in this regard. 

[English] 

(Ix) Need for implementing the 
Supreme Court Dec.slon. 
for revising Pensions of 
Central and State Govern-
ment employe •• In Keeping 
with t.... r.vl.ion of pay 
scale. from time to time 

SHRI ANBARASU ERA (Madras Cen-
tral): The senior citizens of India, i.e. pen-
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sioners of all Departments of Government of 
India and the States are agitating for the last 
several months over parity in the pensions. 
The pay scales of all cadres of the Central 
and State Services WE're enhanced from 
time to time. Unfortunately, the pensions 
structure and pensions were not increased 
proportionate to the increase of the pay and 
allowances of the Central and State Govern-
ment employees. On 1.1.1986 an ad hoc 
increase was granted as a result of the 
recommendations of the Fourth Central Pay 
Commission: This increase was neither ra-
tional nor did it keep pace with the several 
increases in the Central pay scales in the 
past. The pension structure and pensions 
were not increased correspondingly to the 
increase of the Pay and Allowances of the 
Central and State Government employees. 

The Supreme Court had held that pen-
sion is a wage for the past service; pension 
should be provided to the pensioners to 
enable them· to live free from want, with 
decency and seH-respect; the pensioners 
should live and not exist and pension is a 
retiring wage; so the prinCiple of equal pay 
for equal work applies to pensioners also. 
There should be no discrimination in th& 
pensionary benefit on the basis of retire-
ment. The quantum of pension should be 
revised for the same or identical posts at the 
same rates as and when the pay scales are 
revised. 

I, therefore, urge upon the Han. Minister 
of Finance to implement the decisions of the 
Supreme Court for revising their pensions to 
keep pace with the revision of pay scales 
from time to time. 

[ Translation] 

(x) Need to censure high price 
for milk to milk producers of 
Rajasthan Gularet, Haryana 
and Punjab etc. 

SHRI SHOPAT SINGH MAKKASAR 
(Bikaner): In last December the procure-

ment price of milk of milk producers of Ra-
jasthan, Gujarat, Haryana, Punjab etc. was 
reduced by 30 paise per Litre by Mother 
Dairy and other milk dairies. It is a strange 
irony that on one hand the prices of con-
sumer goods and fodder are increasing day 
by day but the price of milk of the milk 
producers has been reduced. The Central 
and State Governments has said to the 
representives oj the farmers that this reduc-
tion of 30 paise per Litre will be in force for 
only three months, but it is a matter of regret 
that even the Delhi milk Scheme and Mother 
Dairy have refused to purchase milk fromthe 
thousands of milk producers of Rajasthan. 

Sir, it is known to everyone that Rajast-
han continuously remains under drought 
conditions. At this critical juncture milk and 
cattle wealth are the only two sources of the 
livelihood of the lakhs of farmers of Rajast-
han. 

The Central Government should give 
guarantee of purchasing milk of crores of 
farmers and reduction of 30 paise per litre in 
the price of milk should not only be restored 
but it should also be increased keeping in 
view the overall hike in prices. 

(xi) Need to connect Bareillywith 
Vayudoot services by pro-
viding an Airport near the 
military air-strip already 
there 

SHRI SANTOSH KUMAR GANGWAR 
(Bareilley): Bareilley is the leading centre of 
west Uttar Pradesh. Many major industries 
such as IFFCO fertilizer factory, synthetics, 
Chemicals, Camphor slide Product, WIMCO, 
Indian Pappentine Endrozenic, I.W.P. and 
three sugar mills are situated here, having 
their headquarters a1 Delhi, Bombay and 
Calcutta. Keeping in view the importance of 
Bareilly the Central Government has de-
cided to develop this city as a counter mag-
net city. A famous Jain Temple is situated at 
Bareiltey and the route to famous tourist 
Centre National, is via Bareilley and it servas 
as mandi to Kumaon and Garwal region but 
since Bareilley is not connected by Vayudoot 


